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(SHRI RAVINDRA VARMA): I beg
to present the Twenty-fourth Report
of the Business Advisory Committee,

PROF. P. G. MAVALANKAR
(Gandhinagar): We do not know
what about that report is about.
Kindly ask him to give ug the de-
tails, )

SHRI RAVINDRA VARMA: The
hon. Member knows very well that
the Minister of Parliamentary Affairs
only says that he presents the Report.
Then the Report is printed and cir-
culated and the Minister moves the
next day that the report be adopted
bry the House, Therefore, the hon
Member will get an opportunity to
say whatever he wants to say on the
report.
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SHRI DHIRENDRANATH BASU
(Katwa): Give us the gist of the
report.

PROF, P, G, MAVALANKAR: Next
week is the last week. That is why
we are.requesting you to give us
some indication of what is going to
be discussed next week. Then only
can we come prepared, otherwise we
cannot.

SHRI RAVINDRA _VARMA: The
statement of Government Business
for next week has already been made
this morning,

PROF, P. G. MAVALANKAR: Al
right, agreed.

18.02 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on  Mondey Au-
gust 28, 1978/Bhadra 6 1900 (Scka).
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